
RoP in Petition No.110/MP/2024  
Page 1 of 1

 

CENTRAL ELECTRICITY REGULATORY COMMISSION 
                                                         NEW DELHI 
 

Petition No.110/MP/2024 
 

Subject                 : Petition for revision in Methodology for estimation of electricity 
generated from biomass in co-generation power plant. 

 
Petitioner             :    Captive Power Producers Association (CPPA) 
 
Respondent         :  Ministry of New and Renewable Energy  
  
Date of Hearing    : 18.3.2026 
 
Coram                  : Shri Jishnu Barua, Chairperson 

Shri Ramesh Babu V., Member 
   Shri Harish Dudani, Member 
   Shri Ravinder Singh Dhillon, Member 
     
Parties Present     :  Ms. Swapna Seshadri, Advocate, CPPA 
   Shri K. R Sasi Prabhu, Advocate, CPPA  
   Shri Gaurav Thakur, Advocate, CPPA 
   Shri Vishnu Sharma, Advocate, CPPA 
   Ms. Namrata Rastogi, Advocate, CPPA 
   Ms. Vidhatri Deoli, Advocate, CPPA 
    

Record of Proceedings 
 

Due to a paucity of time, the matter could not be taken up for the hearing and 
was accordingly adjourned.  

 
2. The Petition will be listed for hearing on 16.6.2026. 
 
             By order of the Commission 

Sd/- 
   (T.D. Pant) 

Joint Chief (Law) 
 


